GOVERNMENTOF INDIA
MINISTRYOF FINANCE
DEPARTMENTOF FINANCIAL SERVICES
LOK SABHA

UNSTARRED QUESTION NO. 2853
TO BE ANSWERED ON THE 28™ DECEMBER 2018/ PAUSHA?7, 1940(SAKA)
Public Asset RehabilitationAgency

2853. DR.UDIT RAJ:

Willthe Ministerof FINANCEDbe pleased to state:

() whetherthe Governmentproposeto setup a Public Asset RehabilitatiorAgencyto
address troubledloans, if so, the detailsthereof;and

the amountof troubledloans as on date?

ANSWER

Minister of State in the Ministryof Finance
(SHRI SHIVPRATAPSHUKILA)

(2): No proposal for setting up a Public Assets RehabilitationAgencyis presentlyunder

consideration.

(b): Followingthe Asset QualityReview (AQR) carried out in 2015 for clean and fully
provisionedbank balance-sheetsrevealedhigh incidenceof NPAs.Banks started cleaning
up and expected losses on stressed loans, not providedfor earlierunder flexibilitygiven
to restructuredloans, were providedfor. Further,such restructuringschemes have been
discontinued.As a result of transparentrecognitionof stressed assets as NPAs, gross
NPAs of Scheduled Commercial Banks (as per RBI’'s OSMOS returns for globa
operations,as on 30.9.2018) have increasedto Rs. 10,14,656 crore.



